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There is a regular programme in the
Third Five Year Plan to augment taat
thing, and it is expected that by the
end of the Plan period we will have
as many as 1000 buses plying on the
various routes.

Shri D. N. Tiwary: May I know
whether it is a fact that the Delhi
Administration proposcs to take buses
from Jammu and Kashmir and also
U.P.?

Shri Raj Bahadur: That again, I
would say, docs not arise out of this
limited question.

Shri Vidya Charan Shukla: Is it nct
a fact that we are manufacturing
double decker buses in India; if so,
may I know how this question has
arisen of importing so many buses
from outside?

Shri Raj Bahadur: I think we have
still to import some components and
parts even for the manufacture of
these buses.

Shrimati Renu Chakravartty: In
view of the fact that in Delhi there
is only peak hour traffic during a very
restricted part of the day, may I know
whether the economics of double
decker traffic has been properly exa-
mined before going in for this im-
port?

Shri Raj Bahadur: In fact, the posi-
tion is otherwise. Because we have
certain points where traffic originates
in spurts or, if I may say so, spasmo-
dically, it is exactly for that purpose
that at places like the Secretariat or
cother places we require double-decker
buses to take away the traffic quick-

y.
“#" Cattle Epidemic in Tripura

*512. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government are aware
that there has been an out-break of
eattle-epidemic in Chhaienta, Tripura,
causing deaths of many cattle;

(b) if so, what steps are being
taken to arrest this wide spread epi-
demic; and
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(c) whether Government propose to
set up one permanent Veterinary dis-
pensary with adequate staff therein?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) There has
beer no cattle epidemic in Chhaienta.

(b) Does not arise.
(c¢) Not at present at Chhaicnta.

Shri Dasaratha Deb: May I know
whether the Government have receiv-
ed any representation from the peo-
ple that there has been an outbreak
of cattle diseases in the Chamanu area
and that no medical aid is available
there?

Shri S. K. Patil: It was not an epi-
demic. A few cattle died there, but
later on it did not spread. Therefore
1 answered that it was not an epi-
demic, and that question does not
avise now.

Chemical Fertilizers

+
( Shri A. K. Gopalan:
~513,< Shri Yajnik:
| Shri P. R, Patel:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that sodium
sulphate is passed off as genuine che-
mical fertiliser for Ammonium sul-
rhate and sold on a large scale
throughout India, especiaily in the
States of Maharashtra and Gujarat;

(b) whether any representations
have been received by Goverunment in
this connection; and

(c) if so, action proposed by Gov-
ernment in this regard?

The Minister of Food and Agricul-
tare (Shri S. K. Patil): (a) and (b).
Yes; complaints were received that
Sodium Sulphate—a . chemical—was
being passed off as Ammonium Sul-
phate—a fertilizer—to the cultivators
in the States of Maharashtra and
Gujarat.

(c) (i) With a view to enabiirg the
State Governments to take legal
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action against the culprits, the Ferti-
liser (Control) Order 1957 has been
so amended that sale of any substance
as a fertilizer which in fact is not a
fertilizer, is an offence.

(ii) The State Governments of
Maharashtra and Gujarat have been
requested to investigate the matter and
bring the culprits to book. Investiga-
tions are in progress. In ithe mean-
tirae, the State Governments have
apprised the cultivators of the mal-
rractice and suitably instructed their
Inspection staff also.

Shri A. K. Gopalan; Has there beea
any enquiry at any time by the Fertj-
ser Inspectors at Nadiad and other
places; if so, may I know what was
their report?

Shri S. K. Patil: There is no doubt
that it was sold in a big way. In fact,
we had received alarming reports that
that was being done. That is why we
have alerted the governments concern-
ed, and also steps are being taken to
see that those who were responsiblc
for the offence are brought to book.

Shri A. K. Gopalan: Is the Govern-
ment aware that the use of sodium
sulphate destroys not only the stand-
ing crops but it also renders the land
un-usable for two or three years,

8hri S. K, Patil: It is very much
g0. Sodium sulphate does destroy the
basic properties of the soil, and it is a
dangerous thing to be used. Therefore,
there must be deterrent punishments
But, unfortunately, what happens ‘s,
because a certain substance is sold we
cannot punish a man After all, a
man has the right to have a chemical
But it has got to be proved that that
chemical was taken as a fertiliser and
used as a fertiliser in order that it
can be brought within the ccmpass of
the law.

Shri ‘Umanath: Has it come to the
notice of the Government that one
concern, namely, the Nationgl Chemi-
cal and Fertilizer Industries, Bombay,
is dealing in this in lakhs and lakhs
of tons. If so, what action has been
taken against this particular concern?
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Shri S. K. Patil: That is exactly the
concern. The hon. Member has
merely given us some additional infor-
mation.

oY Fo Fo fag : & ag AT AT
g f e s & frad wfve f12d §,
a1 9few #3 @1 & @1 w1 It
STl AR A

Y @o Fo qifawt : 7g TAFTEY

A wETAT TIAET FT Gr O AT A

aaerdT g f werrer &7 Ao A€ 0 S0
WHRFITFEN

Shri S. M. Banerjee: May I know

the name of the particular ilm? Is it

a fact that they indulged in this sort
of thing in the past also?

Shri S. K. Patil: The name was
given by the hon, Member. We do not
know whether they were doing it be-
fore. But irrespective of whether they
were doing it in the past or not, it is
an offence.

st st Ferg Fergrreett : s At
weraTT & ag o o fear w
f g St TETAtAE @ & 9% §F A9
¥ qraTq AdY ¥ JeaTeA F ATHT AT
7 s & & Y A A IR Sy
qer g ot § AT SEd Tard Y
qaaT &, SF JAY By A a fa=e
grwe?

st wo wlo wifew : AF & T
qaT ¢, TEET X T F FIE GEAT
LAl
Shri Yajnlk: Is it a fact that this

sodium sulphate has been sold in very
large quantities which has resulted
in Joss to the tune of crores of rupces
to the farmers of Gujerat, Maharash-
tra and other parts of India also?

Mr. Speaker: He has answered it by
saying that it has been done in a big
way and enquiries are being made.

Shrimati Renuka Ray: May I know
whether any companies or individuals
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have actually been penalised for sell-
ing sodium sulphate as fertilizer?

Shri S. K. Patil: We have found
out that the company, whos¢ name
has just been mentioned, has been
doing so. They are proceeding against
the firm. There are some legai diffi-
culties. I do not want to explain that
because the whole case is sub judice
just now in a court of law.

Food and Agriculture Organisation of
UN.

*514. Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the
Food and Agriculture Organisation of
the U.N. has drawn out a programme
for helping under-developed countries
with huge quantities of surplus foods
ana some cash; and

(b) if so, how much aid is expect-
ed to be received by India under the
programme?

The Minister of Food and Agricul-
ture (Shri 8. K. Patil): (a) and (b).
A Statement is placed on the table
of the House.

STATEMENT

A 100 million dollar World Food
Programme to be operated on an
experimental basis-for 3 years has
been drawn up by the Food & Agri-
culture Organization to assist under-
developed countries in (i) meeting
emergency food needs and cmergen-
cics inherent in chronic malnutrition
including the establishment of food
reserves; (ii) assisting in pre-school
and school feeding; and (1ii) imple-
menting pilot projects, using food as
an aid to economic and social develop-
ment, particularly when related to
labour intensive projects and rural
welfare.

The contributions to the Program-
re to be obtained on a voluntary basis
will be mostly in food-grains. The
cash component thereof will be uti-
NKsed for meeting overhead expenses.
A
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It is too early to indicate what
India’s share of the aid will be as the
preliminaries connected with the im-
plementation of the programnnie have
not yet been completed.

Shri P. C. Borooah: May I know on
what terms the Food and Agricultural
Organisation is going to take the food-
grains of the surplus country and on
what terms it is going to give food-
grains to the deficient countries?

Shri S. K. Patil: Some years ago
we have made a suggestion on behalf
of our country to the FAO that they
should establish a food bank, the idea
being that the surplus countries may
place all their surplus grains at their
disposal so that they can be advant-
ageously used in the deficit countries.
This is the first stage and 100 million
dollars have been placed at the dis-
posal of the FAO so that it should be
taken further on.

Shri P, C, Borooah: May I know
from which countries this aid is ex-
pected?

Shri S. K. Patil: 100 million dollars
has been placed at the disposal of
FAO by the USA. Surplus countries
are those where food is surplus and
deficit countries are equally better
known.

Shri P. C. Borooah: May I know
whether India will be benefited by
this?

Mr, Speaker: India is a deficit coun-
try.

Shri S, N. Chaturvedi: May I know
whether this pool will affect the bila-
teral agreements that have been en-
tered into by India with other coun-
tries?

Shri 8. K. Patil: It would not affect
them, because under the agreements
that have already been made, the
contractual obligations have got to be
fulfilled. It is a better sta‘e of affairs.
If it is done and the whole surplus is
pooled together—of course, not physi-
cally pooled; there are other ways of
doing it—the distribution would be





